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ars cxuld b mt. St s a b n takn 

to incras roduction of indi nous nws
rint towards aci mnt of slfrlianc in 
nwsrint. T dtails ar i n in t Stat
mnt blow.

STAT MNT

St s takn to incras t indi nous 
roduction of nwsrint.

mnts ar com tntto nact tir own laws 
and r al t Cntral Act of . As a 
mattr of fact a numbr of Stat Gorn
mnts a alrad takn st s in tis r
ard. T osition In rs ct of t Union 
Trritoris is i n in t  stat mnt bkw.

(

STAT MNT

Andaman and Nkxbar Islands

.  T installd caacit of nwsrint 

industr wic was  tonns 
r annum in  as b n 
st d u to  lak tonns r 
annum b 

T Dramatic Prformanc Act. 

 as b n r ald. Tis Union 
Trritor as t Andaman and 
Nicobar Dramatic Prformancs 
R ulation  ( of .

.  An additional caacit of   lak   (  Dli
tonns as b n aro d b wa
of industrial licncs lttrs of in

tnt

.  acilitis a b n xtndd to 
t xistin ar mills to tak u 
manufactur of nwsrint subct 
to crtain conditions

. A i rat of caacit utilisation of 
t xistin installd caacit is 
bin nsurd.

Proosal for R alin Dranriatic 
Prformancs Act 

.   PRO. MALINI BHAT 
TACHARA Will t Ministr of INORMA
TION AND BROADCASTING b lasd to 
stat wtr Gornmnt roos to r l 

t Dramatic Prformancs Act  a 
draconian law of t colomial tims

T Act of  as b n r ald 
b t Dramatic Prformanc (Dli 
R al Act  (No.  of . 
How r t Madras Act No.  of 
 as b n xtndd to Dli 

b GSR  datd t un. .

(  Dadra and Naar Hali

T Dramatic rformancs Act 
 dos not s m to a b n 

xtndd to t Union Trritor of 
Dadra and Naar Hali.

(  Candiar

T Punab Gornmnt ad nactd t 
Punab Dramatic Prformanc Act 
 ( of . It is rsumd 

tat t sam Act is in forc in t  
Union Trritor of Candiar w n 
it bcam a Unbn Trritor in .

TH MINISTR O INORMATION 
AND BROADCASTING AND MINISTR O   ( 
PARLIAMNTAR A AIRS (SHRI P. 
UPNDRA T subct mattr of t Dra
matic Prformancs Act  falls undr 
t Stat List undr t S nt Sc dul to 
t Constitution. As suc t St  Gorn

Daman  Diu

T Gornmnt of Goa wAA 
and Diu Dramatic Prformanc Act 
 ( of   IS in forc In t 

Union Trritor of Daman and Diu.
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(  Pondic rr

T Pondic rr Gornmnt as 
nactd its own Law known as t 
Pondicrr Dramatic Prformanc 

Act  ( of .

Writin off Bank Loans

. SHRI   SHANK RSINH 
VAGHLA 

SHRI L K ADVANI 
SHRI A VUAA RAGHAVAN

Will t Ministr of INANC b 
lasd to stat

(a wt r t trnd of writin off loans 
of t nationalisd banks as b n risin 
dunn t last tr ars

(b if so t rasons t rfor

(c wt r banks ar rotctd undr 
t roisions of t statuts ornin t m 
from disclosin information rlatin to or to 
t affairs of tir constitunts

(d wt r irr ularitis in rantin 
loans a b n rtratd undr t abo 
roisions and

(  if so t action roosd to b takn 
b Gornmnt in tis r ard

TH MINISTR O INANC ( PRO 
MADHU DANDAVAT (a and (b T 
ublic sctor banks considr writin off of 
bad dbts in indiidual cass on mrits of 
ac cas aftr xaustin l al and otr 
rmdis aailabl to t m Banks bin 
crdit institutions som amounts of bad 
dbts do aris dsit all sstms and ro 
cdurs to nsur saft of funds lnt Ad
ancs ma also turn bad du to crtain 
intrnal t xtrnal factors. Wit a iw to 
rduc t  amount of bad dbts to t mini

mum ossibl Rsr Bank of India (RBI 
as xortd t banks to strnt n tir 
crdit araisal macinr and xrcis cbs 
su rision and control or adancs

(c s. Sir

(d and ( Banks ar r uird to follow 
t arious uidlins issud b Rsr 
Bank of India from tim to tim r ardin 
sanctionin of loans How r rrsnta 
tions r ardin acts of omission and com

mission in r ards to banks crdit o ra
tions ar rci d at arious l ls Corrc
ti masurs ar takn b banks in rs ct 
of suc mattrs

b wAiws»rAR

Raids on conomic Offndrs and Tax 
adrs in Biar

 SHRI RAMASHRA PRASAD 
SINGH. Will t Ministr of INANC b 
lasd to stat

(a t st s takn b t Gornmnt 
to ar nd conomic offndrs and tax 
adrs in Biar districtwis dunn t 
last two ars

(b wtr an raids a b n con
ductd in Biar durin t last two ars

(c if so t outcom t rof and

(d if not t rasons trfor

TH MINISTR O INANC (PRO 
MADHU DANDAVAT (a Gornmnt 
a st d u its fforts aainst conomic 
offndrs trou out t countr includin 
Biar

(b  to (d T rsults of Sarc sRaids 
conductd b anous R nu a ncis in 

Biar ar as undr




